
FORMA 
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvencyand Bankruptcy Board of India 
(Voluntary Liquidation Process) Regulations, 201/) 

FOR THE ATENTIONOF THE STAKEHOLDERSOF BUCKS MARKETINGPRIVATELIMITED1. Name of Corporate Person 
2 Date of incorporation of Corporate Person 16.11.2009
3. Authority under which Corporate

Person is incorporated registered

|4 Corporate identity number / limited liability U50200DL2009PTC196032 
identity number of Corporate Person 

5 Address of the registered Office and 
| Principal office (if any) of Corporate Person Daryaganj, Delhi-110002

6 Liquidation commencement date of 
Corporate Person 

7. Name, address, email address, telephone Mansij Arya 
number and the registration number of 

the Liquidator

BUCKS MARKETING PRIVATE LIMITED 

RoC-Delhi

G-2, JMD House 4378/4B,Ansari Road,

06.01.2022 

Add.: 308-310, B. No-30-31, Aggarwal Chambers-,
Veer Savarkar Block, Shakarpur, Delhi-110092
Email ld: pcsmansij@gmail.com 
Ph. No.: 011-46518956, Mob. 9716092482

Reg. No.: 1BBIIPA-002/P-NOO907/2019-2020/12939 
05.02.20228. Last date for submission of claims

Notice is hereby given that the Bucks Marketing Private Limited has commencedvoluntaryiquidaton
|on 06.01.2022.
The stakeholders of Bucks Marketing Private Limited are hereby called upon to submit proof of their 

daims, on or before 05.02.2022, to the liquidator at the address mentioned against item 7. 

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders

may submit the proof of claims in person, by post or by electronic means.

Submission offalse or misleading proofs of claim shall attract penalties.

Date: 07.01.2022
Place: New Delhi 

Sdl- 
Mansij Arya (Liquidator)

Reg. No.:BBIIPA-002/P-NO0907/2019-2020/12939 

M MansjArya 

Red 
Add 

308-310, 

B. No 
30-31,

Apgarwai

Chambers-2,

Veer 

Sawarkar 

Bitock. 

Shatarpur, 

Deh-110092 

Insovency Professional 

Reg 
No. 

1BBUPN-O021P 

NOSO7/2019-20/12039 

Mat 

pcsmans@gmailcom, 

Mob 

9716092482

Veer Sawarkar Block Shakapur, Delh-110092

mm Mob 9716092482



fafryy, 2017 fafAya 14 3Te) 

T9RE afdT5 A4A I Af 16q4R 2009 
3. 

Tike UETA FRAT/TtfAT ceET|U50200DL2009PTC196032 
5. 2TuRe afdT zfdTaa i-2,H`I BIH 4378/4T,

3THTNI NIS, TRYTTUI, fRori-110o002

6. 2519RE afdT HI ufRHATYT 06 NT 2022 

TaT:308-310, 1 iav-30-31, 3TyaTT Tri-II,| 
a HITRHY TT, THYYE, f¢ooit-110092
HT 3ITST:pcsmansij@gmail.com 
5 011-46518956,HT.: 9716092482 
yut. i: 1BBI/IPA-002/IP-NO0907/2019-2020/12939 

TrHTRT TREA T YUteovT FHRT 

05 5 ì 2022 

05 5raI 2022 JMEHÅ T y T 5WHTT THT vA fy HEI TTAIÈ

4afHT TE (ufRHTY) 
ir Ki.: 1BBIIPA-002/P-NO0907/2019-2020/12939 fdf: 07 U7qI 2022 

MänsijArya 
fessional insolveaoy 07/2019-20/12939 Reg No. 188VIPN-002/P-NOO907/2019-2012939 

Red Add 308-310, B. No 30-31,AggawalChambers-2, 

Yent Sawarkar Block. Shakarpur,
Delhi-110032
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